
 
 

 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

WESTERN ZONE BENCH, PUNE 

APPEAL NO. 13 / 2024 

 

Banda Nagaraj Kumar     … Appellant   

v. 

City and Industrial Development  

Corporation & Ors.       … Respondents  

 

Sr. No. Annexure Particulars Page No. 
1.   Reply Affidavit by R3 MCZMA  

2.  1 MCZMA MoM dated 23rd May, 2023  

3.  2 Local level CRZ Map prepared by 

Institute of Remote Sensing, Anna 

University, Chennai, October 2023 

 

4.  3 MCZMA MoM dated 2nd November, 

2023 

 

5.  4 
(Colly) 

MoEF&CC Gazette Notification dated 

24th November, 2022 and 29th 

November, 2022 

 

 

Pune  

Date : 23-04-2024 

 

Aniruddha S Kulkarni 

Advocate for MCZMA,  

Environment and Climate Change Department 
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